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such Govt, servants to so retire
voluntarily; and

(ii) retirement of Centra] Gowt. servants
in Class III services/posts who are
not governed by any pension rules
after they have completed 30 years
of service, If it is necessary to do
80 in the public interest by gilving
three months® notice and to confer
a correspondiog right on such Gowt.
servants to so retire voluntarily.

The relevant rules were accordingly
ammended on the 17th May, 1969,

Keeping o view the age of
entry for Class I and Class 11
posts, most of the officers in those
classes would have completed about
25 years of service by the time they
attain the age of 50 years. In
regard to Class 111 officers, who are
covered by the machinery for joint
consultation and compulsory arbi-
tration, the amendments have only
brought on par those Class III
employees who are not governed
by any pension rules, with those

who are governed by the
pension  rules under which
they can be retired or retire

voluntarlly on completion of 30
years of qualifying service for
pension. They can also seck
voluntary reti t after attaining
the age of 55 years,
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t g Emp) over Labour/
Personael Policy of Indian Airlines
Corporation

3301, SHRI CHANDRA SHEKHAR
SINSH : Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state :

(a) whether it is a fact that there iz a
growing feeling of resemtment among the
Indian Airlines Corporation employees at the
Headquarters because of the repressive
and anti-labourpersonnel policy being pur-
sued by the Director of personpel of the
I.C A, which among other things amounts
to unfair labour practice by the manage-
ment ;

(b) If so, whether a largely attended
meeting of the I,A C. employees under the
suspices of the Air Corporation Employees’
Union was called to protest against the
said personnel policy of th: management,
after office hours on the 2nd March, 1970 ;

{c) the nature of the employees’ de-
mands ; and

(d) the steps being taken to remove
grievances of the employces and also to
fulfil their demands ?

THE MINISTER OF TOURISM AND
CIVIL - AVIATION {DR. KARAN
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SINGH) : (a) Governmant are not aware
of any such sitaation,

(b) The Corporation have reported
that according to their lnformation the
meeting held by the Alr Corporations Em-
ployees® Union after office hours on 7.3.70
in the Airlines House quadrangle was in
connection with the current wage negotia-
tions between the Management and the

Union.

(c) According to the informaton of
the Corporation, the maln demands are :

(1) that the wage settlement with the
Alr  Corporations  Employees®
Unlon should not include the
Management's proposals relating to
improvement in productivity and
discipline.

(ti) that the agreement should cover
the category of ‘aircrafl technicians’,
for whom the Management has
recognised another Unlon, and

(iif) 'Ad hoc' payment of Rs. 40/- per
month pending conclusion of wage
negotiations,

(d) Negotiations between the Manage-
ment and the Unlon were held and concilia-
tion proceedings are now in progress.

Telecommunication Equipment for High
speed Transmission

3605, SHRI R. R. SINGH DEO : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether it is a fact that essential
Telec ication i for high
speed transmission of weather fore casting
information and a computer for data process-
ing are likely to be had from Netherlands
and U.S.A, as gift ; and

(b if so, the details of these equipments
.and in which part of the country these
equipments will be utilised ?

quip

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) Yes, Sir, Some essential telecommu-
nication equipment for high speed trans-
mission of meteorological data and a tele-
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communicatfons computer system are likely to
be obtained from the U S A, and Netherland
respectively, under the Voluntary Assistance
Programme of the World Meteorological
Organisation.

(b) The details of the equipment

arg [—

() Terminal equipment for meteoro-
logical telecommunications (esti-
mated cost 90,000 U.S.A., Dellars)
from the U.S,A. ; and

(1i) Telecommunication Computer sys-
tem (estimated cost 1,200,000 U.S,
Dollars) from Netherlands,

All this equipment will be utllised at
New Delhi, where a Regional Telecommuni-
cation Hub Is to be established as part of
the World Weather Watch Plan of the
World Meteorological Organisation,

foremr Afe § afcads

3606. wit umdw fag gmang: wr
farert oar gaw Jar wAt ag TAy D oI
w3 f5 :

(%) #ar g QT ;9w
0 aa1 W ¥ 93% fafas gaw
aTen-frit T & I 9w & vt far
7 fo % #1% ofiad 0 0 W AR

(=) afz g, & wawr A MR ?

feret arwr gaw Wt wA (W0 Moo
wro o ) : (¥) AR (%) T
& Mfr ey geae ¥ W A AY
faafqdi src qemT gmEad ¥ A9
@ &, e fr e foen Afe gad
querd dwey ¥ oo fear g0





